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(c> 794 public servants wer« pro­
secuted. Departmental action was 
wcommended against 2938 public aer- 
Tints.

(d> Public servants— convicted by 
eourts— 398 published departmcntally 
— 1271.

Loans to Oil and Natural Gas Com- 
m lss lO D

SMS. Shri Morarka: Will the Minis­
ter of Mines and Fuel be pleased to 
5tate:

(a) the total amount of loans ad­
vanced to the Oil and Natural Gaj 
Commission so far; and

(b) the terms and conditions of such 
Joans T

The Minuter of Mines and Fael 
(Shrl K. D. Malaviya); (a) Under the
Oil and Natural Gas Commission Act.
1959 the Central Government after 
due appropriation made by Parlia­
ment in this behalf provide capital 
Oiat may liL- rKQuii-ed by the Commis­
sion for carrying on its business. No 
loans have been given to the Com­
mission by the Government.

(b ) Does not ariaei

Steel aad Scrag Expart

S064. Shrl Morarka: Will the
Itlnister of Steel and Heavy ladna-
trles be pleased to state:

(a) the quantities of steel and scr^p 
»ei»rately exported to varioue coun­
tries annually, country-wise;

(b) the rate or rates at which they 
are ex^iorted; and

(c) the extent of foreign exchsnfiB 
earned for each?

The Minister of Steel and Heavr In­
dustries (Shti C. Sabnmaniain): (a) 
to (c). A  statement showing the quan­
tities of steel and scrap separately ex­
ported to various countries, average 
rate per ton, and foreign exchange 
earnings for each of the years IMO-Bl 
and 1961-63 {upto end of February 
'#2) is. [5ee Appendix III, annexure 
No, 341

Welfare Officer In Hap PobUcatlOB 
Direct«Tmt«

20es. Shrl S. M. Banerjee: Will tha 
Minister of Scientific Research and 
Cultural Affairs be pleased to state:

<a) whether it is a fact that a 
L.aboiir Welfare Officer has been ap­
pointed 5n the Map Publication Direc­
torate of Survey of India; and

(h) if so, what are his duties’
The Deputy Minister in the Minis­

try or Scientific Research & Cnltnrmi 
Affairs (Dr. M, M. Das): (a) Yes, Sir, 

{b) The main duties are—
(i) to promote the welfare of 

the workers and harmon'ious re­
lations with the management;

(ii) to obtain redress of their 
grievances promptly; and

(iii) to ensure that labour laws 
applicable to the undertakings are 
enforced,

Wafons for Cement Snpply to Nellora

2066. Shrl Tallamanda Reddy: Will
the Minister of Steel and Heavy In­
dustries be pleased to state:

<a) whether it is a fact that since 
November, 1B61, the Nellore Zilla 
Par is had authorities in Andhra Pra­
desh have not received Wagon supply 
from Vijayawada to Nellore for ce­
ment in spite of the fact that they 
have paid money also in this regard; 
and

(b) if so. the reasons therefor? 
The Minister of Steel and Heavy 

Industries {Shri C, Suhramaniam):
(a) and (b). The supply of wagons to 
the cement factory at Vijayawada has 
been inadequate. There have also 
been restrictions on the movement of 
cement from Vijayawada in the sou­
thern direction, movement being per­
mitted only on Thursdays and Sun­
days. The Andhra Pradesh Govern­
ment have, therefore, issued general 
instructions that supplies should be 
drawn as far as possible by road, llie  
factory is, however, trying to arrange 
supplies of as much cement as possi­
ble by train also. The Nellore Zilla 
Pari shad authorities have drawn HO
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tonnes o f cement by road since 
Novembor 1961.

Clay Deposits in M,P.

Z067. Shrl A. S. Saigal: Will the 
Minister of Mines and Fuel be pless- 
ed 10 state:

(a) whether it is a fact that fire 
clay deposits have been discovered 
near Shahdol in M adhya Pradesh;

(b ) if so, whether it is suitable for 
refractory industry;

(c) whether Governm ent intends to 
make a lull survey of the region; ana

(d ) what further action Government 
are taking to explore it and find out 
the deposits?

The Deputy Minlstei in tbe Ministry 
ot Mines ajid Fuel (Shrl Hajamavls);
(a) Occurrences ot fire d a y  in Sohag- 
pur coal Held in which Shahdol is lo ­
cated are already known. No new 
occurrences of fire clay have been dis­
covered near Shahdol.

(b ) Deposits o t fire clay occurring 
in Dola and Chandia areas are su iu  
able for refractory purposes.

(c )  & (d ). Detailed large scale m ap. 
ping o f Sohagpur coalfield is in pro­
gress. The area just west o f Shahdol 
is likely to be geologically mapped 
during 1962-63.
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TISCO
2M9. Dr. U. Mlsra: W ill the M ini*- 

ter of Home Affairs be pleased to 
state:

(a) the number o f Cemtral G ov cm - 
inent officers whose services have been 
given on. loan to TaU Iron and Steel 
Company;

lb ) -what emolumL'nts each of them 
i.4 drawing now from  TISCO; and

(c) what emoluments they would 
have drawn if they were in Central 
Government Services?

The Minister of Stite Id  t h *  Minis­
try of Home Affairs (Shrl DaUr); (a)
Nil.

(b ) and (c ) . Do not arise

Decent ralUation of Central Secrcrtarlat 
Service*

f Shri Bishang Kekshlng: 
Shrl Ratihunalh Singh: 
Shrl Subndh Hansda:

J Shri S. C. Samanta:
ShH B K Das:
Shri S. M. Banerjec: 
Shrl Bishwanath Roy; 

[ '̂Shrl E. Madhusudan Rao:

30T0.

Will the Minister of Home Allaln
be pleasL*d to state:

(a ) whether Govcrrmient have 
decided to decentralise the Central 
Secretariat Services from June 1BS2 
though it Vi'as formulated only in I95I;

(b ) it .so, the reasons therefor;
fc> whether the Attached Offices of 

the various Ministries will continue to 
be attached to the Ministries after 
decentralisation;

(d ) if not, whether the staff work­
ing in these offices will be given the 
riEht of option; and

le) i f  not, the reasons therefor?

The Minister ol Stale in the Mlni*- 
try Of Rome Affairs (Shri Datar); (a)




